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CENTRAL ADMINISTRATIVE TRIBUNAL, 
LUCKNOW BENCH, 

LUCKNOW.

Contempt Petition No. 12 of 2010 
In

Original Application No. 22 of 2006

This the 22nd day of December, 2010

Hon’ble Mr. Justice Alok Kumar Singh ,Member-J 
Hon*ble Mr. S.P. Singh. Member-A

Abhimanyu Prasad, Aged about 61 years, F.NO. 680331403 ASI 
Pharmacist, retired S /o  Sri Sindhu Prasad, R/o Mohalla Jharana 
Tola, Post Kura Ghat, District Gorakhpur

...............Applicants

By Advocate : Sri D.N. Pandey

Versus.

1. Sri G.K. Pillai, IAS, the Home Secretary to Government of 
India, Ministry of Home Affairs, North Block, New Delhi.

2. Mr. Vikram Srivastava, Director General of Central 
Reserve Police Force, CGO Complex, Lodhi Road, New 
Delhi.

3. Mr. A.K. Dawan, Director Medical, Directorate General, 
Central Reserve Police Force, R.K. Puram, New Delhi.

4. Mr. V.K. Sharma, Inspector General of Police, CRPF, 
Central Sector, Vibhuti Khand, Gomti Nagar, Lucknow.

5. Mr. S.N. Sawast, Deputy Inspector General of Police, 
CRPF, Centre Bijnaur, Lucknow.

...............Respondents.

By Advocate : Sri Rajendra. Singh

O R D E R  

By Justice Alok K.Singh. Member-J

Heard and perused the material on record.

2. Vide order dated 26.11.2009 passed in O.A. no. 22 of 2006, 
this Tribunal had directed the respondents to consider the 
representation filed by the applicant within a period of three 
months and in case the applicant is found entitled for grant of 
ACP, the same should be granted to him. In compliance of the 
order of this Tribunal, the represeittatipn of the applicant has 
already been disposed of vide ord^r'il^d 11.3.2010 by passing a



reasoned and speaking order. It is also worthwhile to mention that 

by way of this order, first ACP has been granted w.e.f. 9.8.1999 on 

the ground that the applicant had completed 12 years of service.

3. In view of the above, we are of the definite opinion that 
substantial compliance has been made. Therefore, this Contempt 

petition stands finally disposed of and notices are discharged.

(S.P. Singh) (Justice Alok K. Singh)
Member-A Member -J

Girish/-


